
 339  Petitions  Comm.

 Report

 12.06  hrs.

 PAPERS  LAID  ON  THE  TABLE

 ANNKAL  REPORT  OF  REPATRIATES  COOPE-
 RATIVE  FINANCE  AND  DEVELOPMENT
 Bank  Lrp.,  Mapras  ror  1980-81.

 THE  MINISTER  OF  STATE  IN  THE

 MINISTRY  OF  SUPPLY  AND  REHA-
 BILITATION  (SHRI  BUTA  SINGH):
 I  beg  to  lay  on  the  Table  a  copy  of

 the  Annual  Report  (Hindi  ang  English
 versions)  of  the  ६०8718165  Coopera-
 tive  Finance  and  Development  Bank
 Limited.  Madras,  for  the  year  1980-81

 along  with  Accounts  and  the  1511,

 Report  thereon.  (Placed  in  Library.
 See  No.  LT-3539/82).

 RAILWAY  CONVENTION  COMMIT.
 TEE

 STATEMENT  SHOWING  ACTION  TAKEN  ON
 RECOMENDATIONS

 SHRI  9.  1.  BATTHA  (Araria):  I

 beg  to  lay  on  the  Table  Hindi  and

 English  versions  of  the  statement
 showing  action  taken  by  Government
 on  the  recommendations  contained  in
 Chapter  I  of  the  Second  Report  of  the
 Railway  Convention  Committee  (1980)
 on  action  taken  by  Government  on
 the  recommendations  contained  in
 the  Fourth  Report  of  the  Railway  con-
 vention  Committee  (1977)  on  ‘Delega-
 tion  of  Powers  to  General  Managers’
 Organization  of  Zonal  Railways’  and
 reorganisation  of  Railway  उ308 70715
 Office,

 COMMITTEE  ON  PETITIONS

 EIGHTH  REPORT.

 MR.  SPEAKER:  Shri  Bhatia,

 SHRI  8.  1.  BHATIA  (Amritsar):
 I  beg  to  present  the  Eighth  Report
 (Hindi  and  English  versions}  of  the
 Commitee  on  Petiti- ~~

 MARCH  16,  1982
 Rule  377

 SHRI  ERA  ANBARASU  (Chengal-
 pattu):  Sir,  Shri  Muthukumaran  has
 been  beaten....

 MR.  SPEAKER:  Why  are  you
 Standing  here?  Please  go  to  your
 seat,  प  have  my  eyes.  I  have  seen,
 Please  sit  down.

 SHRI  प,  :.  KOSALRAM  (Tiruchu-
 dur):  Sir,  an  hon,  Member  of  the

 House,  Shri  Muthukumaran  has  been
 beaten  by  the  910.  (Interruptions)
 The  privilege  motion  is  there.  (Inter-
 Tuptions!

 MR.  SPEAKER:  I  will  look  into  it.
 Give  in  writing.  Please  sit  down.  Now
 Matters  under  377.

 Shri  Mahavir  Prasad.

 12,09  hrs,

 MATTERS  UNDER  RULE  377

 (i)  NEED  TO  CHECK  POLLUTION  0
 WATER  DUE  TO  DISCHARGE  OF  SARAIYA
 DISTILLERY,  SARDAR  NaGaR  र  BaNs-
 GAON  DISTRICT

 थो.  महाबीर  =  प्रयास  (वांस गांव) :

 मान्यवर,  मैं  श्राप  का  ध्यान  अपने  पिछड़े

 हुए  संसदीय  निर्वाचन  क्षेत्न  वांस गांव के

 उस  विशेष  क्षेत्र  की  तरफ  आकर्षित  करना

 चहता  हूं  जहां  पर  इस  समय  एक  फरेन

 नाला.  बहता  है  ।  उस  सार्वजनिक नाले
 मेंआआज  बीसों  वर्षों.  से.  सरदार

 नगर  के  पास  सरया  डिरिटलरी  अपना

 गंदा  पानी  छोड़  रहा  है  जिसके  कारण  उस

 सम्पूर्ण  क्षेत्र  में  जहां  तक.  वह  नाला

 जाता  है  सम्पूर्ण  पानी  दूध  हैं  गया  है
 भर  उससे  दुर्गन्ध  फैल  रही  है  ।  उस

 पानी  को  पीने  से  काफी  पशु  मर  चुके

 हैं।  साथ  ही  साथ  उस  गंदे  पानी  के

 कारण  मच्छरों  की  अधिकता  हो  गई  है  |

 फलस्वरूप  उस  क्षेत्र  में  एनसेफेलाइटिस की
 बीमारी गत  कई  वर्षों  से  रह-रह  कर

 हो  जाती  है  जिसके  कारण  काफी.  लोग

 मर  चुके  हैं।
 +.  (बिपबधानिं ) « « « -  -  न

 Matters  Under  340


